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. NO, - (F.MNp.187/4/81-IT(AL): In exerciss of the powsrs

“onferrad by clause {v) of sub~section (23C) of gection 10 of the
Income~tax Act, 1961 (43 of 1961), the Central Governnment hereby
notifies “Shri Sanatan Dhacam Sabha lakshmi Marain Temnle Trust,
- -~ new Delhi® for the purpase of the said ssction for
the period covered by the asssssment years 193283 and 1983-84,

‘,/

( V.B.SRINIVASAN )
; DIRECTOR, GUVERMIEST JF INOIA
o
The Manager,
Government of India Press,
Ring Road, fMayapuri Indusirial Area,
{Near Rajouri_Garden), iew Delhi.

R

Copy tose : ; .
1. The Trustee, Shrl Sanatan Dharam Sabha Lakshmi Narain Temple
Trust, Mandir Marg, New Oelhdi,
2. The Commissioner of Income—tax, Delhi-VI, New Delhi, with ref,to
his letier Mo.D.0.80, 0IT/0-VI/TE{134)/74/2433, dated 18.11,1981,
3. ALl Commissicnera of Income-tax., . o
4, Dirsctors of Ins.{(IT)/{R&S}/(P&PR)/{Inv.), New Delhi,
‘5, Direvtor of 0&M Services (Income-tax}, Ist flsor, Aivan—~e~Ghalib,
Mata Sundri Lane, dNew Delhi (5 copies). .
6., ALl 0ffipers & Sections of TeT.Wing of CeleDoTe, deu Delhi,
7. Compiroller & Auditor General of India, Hew Delhi (20 copies).
8, Bulietinm Ssction of Dte, of Ins,{(RAS&PR), New Delhi (5 copiles
9, Director of Training, IRS, National Academy of Direct Taxes,
“5taff Colispe; Nagpur (5 copies). : :
10. Shri 2.K.Ksrtha, J%. Secy., dinistry of Lau, Justice and Company
Affairs {Dapartment of Legal Affairs), New Deilhi. '
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ATMA RAM )
SECTIUH UFFICER
I.T.{AI)SECTION
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